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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW BOMBAY BENCH, NEW BOMBAY 400614

TRANSFERRED APPLICATION NO. 124/87

The Union of India
represented by General Manager
South Eastern Railway

Calcutta Appellant
(Defendant No.l)

V/s.

1. Mr. Dandpani S/o. Bharat Maharana

{halasi, Block Department, Gondia
r/o Gadda toli, Gondia, Dist. Bhandara Respondent no. 1
(Plaintiff)

2. Mr. Janardhan S/o. Laxman Kamli
Carpainter, Block Deptt., Gondia
through BSI West, S.E. Rly, Gondia,
r/o Poona Toli, Gondia
Tah. Gondia, Dist. Bhandara Respondent no. 2

Defendant No.2

Coram : Hon'ble Vice Chairman B C Gadgil
Hon'ble Member(A) J G Rajadhyaksha

Appearance:

Mr. S.V. Ganguly
Senior Clerk
for the Appellant

Mr. H D Rathod
Advocate
for the Respondent no.l

TRIBUNAL'S ORDER _ Dated : 3.2.1988
(Per: B C Gadgil, Vice Chairman)_

Mr. S.V.Ganguly, Senior Clerk of the Railways

present. Mr. H D Rathod, Advocate, for the respondent,

Mr. D B Maharana, present.

2. Mr. Ganguli submits that the hearing of this

matter may be adjourned as his advocate is not able to come.

Mr. Rathod objects to the adjournment on the ground that .

he and his client have come from Gondia. The to and fro

railway fare for both of them would be about Rs. 400 and
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